Title: Regarding alleged police atrocities against women of Senari village of Jahanabad district in Bihar.
MR. SPEAKER: Now, we will take up Zero Hour. Shri Arun Kumar.
...(Interruptions)
MR. SPEAKER: If you behave like this, there is no other alternative except to adjourn the Zero Hour.
...(Interruptions)
MR. SPEAKER: | will call one-by-one. Now, Shri Arun Kumar will speak.
...(Interruptions)
St 3TV PAR (SETIER): e 7egy, fTEr F fem ..
=t =T AT {RAT (FTF3T): e ALY, 7 I & M@ &.....
MR. SPEAKER: | will call you next.
SHRI K. YERRANNAIDU (SRIKAKULAM): Please allow me. | have given a notice. ...(Interruptions)
MR. SPEAKER: Please understand that | have called Shri Arun Kumar.
...(Interruptions)
MR. SPEAKER: Shri Yerrannaidu, you will also be called.
...(Interruptions)

MR. SPEAKER: | have already called one name.

st 3PV PR : ey #egy, fER § Rud af R § 34 An 3 s g€ o1 7€ @ Rega s & ok ReEnsit &1 & 7@ @ T 2l
froeht 28 T ®1 A o A 78 & g d. it Fog T o0R 7o 1o it iR o @ 3o sfigel @ ves & o T ok
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JRCS AL AT 31U TSI & WY Flel FIS H T I8 B eHdY S Ma H TA1| AfRArit & Mg & 6 qf a® & g=di HI diaey va g ok
Afgersll DI goord e DT FATH fRAT| TETFER & UG H 35 ARG Acll & (oo N dTel a@- T A1 IS¢ qardn a1 & #fgensit & wgde
UIeH TR USHA @ Pal | ART BT LA H 6 5 Tl ge @ @e) @ i wER 8 whar 8 3 99 and oEEr A et €| ffER 'er
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(0/1205/rs/bks)
MR. SPEAKER: Nothing should go on record.
(Interruptions) *
At TPV PR © ot TR, T AR A 0 W ong 84€ ( Zaur)
MR. SPEAKER: Nothing should go on record, except Shri Bangarappa"s submission.
...(Interruptions)
& HEIGY : I8 [ R $ #cX &, o ft g9+ a1 s1emes foman 8
&€, ( zazm)
MR. SPEAKER: Anything from the Government side?
...(Interruptions)
A& HEIGH U8 W &1 7 ¢, R W 91 anush ararss fRan €, g & R @ 2
4€)( Zaar)
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4€)( Zmur)

MR. SPEAKER: Nothing should go on record except hon. Minister"s speech.
(Interruptions) *

SHRI ANIL BASU (ARAMBAGH): Sir, | am on a point of order...(Interruptions)

MR. SPEAKER: Shri Basu, there is no point of order in Zero Hour.
...(Interruptions)

A HEIGH T A e B Rears 7 o, 3 = @ E

* Not Recorded

sI.veEy vk fhg (Gure) : aiE § ok 9 gft g8 24€) ( @aum) w9 oy 3 SR TRER 2 A€ ( 2EYE) 7% WReR @ e
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MR. SPEAKER: Shri Raghuvansh Prasad Singh, please take your seat.
...(Interruptions)
MR. SPEAKER: Shri Prabhunath Singh, please take your seat. The hon. Minister is going to reply.
...(Interruptions)
A HEIH : TEA I I3 |
&€ ( =)
e HElgd Wi, 3y ot #iel ur g | SR Sifar # R 81 @1 §) W Q¥ A0S 4 @7 ¢ & wew F @ ue %@ 2 o ;W ;R R
&1 JeEy e Sft omd ot e w AR 3y IR-AR Few B {ed IR R § o0 I HiE AFAT F Aft € o Bew P aRaAR Rwed )
%= €1 o v A AR §
&€ ( Zaur)
MR. SPEAKER: What is this, Mr. Minister? Your Members are not allowing you to speak.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): What can they do? The Members on the other side are not allowing me to
speak...(Interruptions) Now, you can see, Sir, who are the Members who are not allowing me to
speak...(Interruptions)

#t wAT (87 (HERETS, [@ER) [ ogaR | Ol Bl 3R Wa) Bl & 71 I8 (6 67
SL.YYEY qHE fHE | T ARG ERER I §|T a1 € O T8 TS 8 9 g
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MR. SPEAKER: This will not go on record.
(Interruptions)*
MR. SPEAKER: Now, the Minister of Parliamentary Affairs.
i AT HESA 3R Ta@ 91ed § i 39 §6 WY | 3ng #t I9@! Aeg & w & a€) ( aumE)

MR. SPEAKER: Hon. Members, please take your seat.



...(Interruptions)
SHRI ANIL BASU : Sir, what is your ruling? ...(Interruptions)

SHRI MADHAVRAO SCINDIA (GUNA): Mr. Speaker, Sir, Shrimati Shyama Singh wants to speak. ...( Interruptions) It
is concerned to her constituency. She should be given an opportunity to speak.

A& HEIGy | FTH S, FAT A€ 3MUB! HREISUH BT HAHA 87
...(Interruptions)
SHRIMATI SHYAMA SINGH (AURANGABAD, BIHAR): Yes, Sir. ...(Interruptions)
MR. SPEAKER: Now, Shrimati Shyama Singh.
...(Interruptions)
sty (e - 3 2w A, ved SEw AER W | el arw o &€ ( zar)
MR SPEAKER: | have called her name. Who are you to obstruct her? What is this?
...(Interruptions)
12113
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&€, ( zaum)

* Not Recorded
1212 a9

(39 7T 2N 30T FHR TAT FV 3T AT HEI TA-S0H AT WR arqH T T )
...(FEgE)
MR. SPEAKER: Nothing will go on record except what Shrimati Shyama Singh says.

(Interruptions) *
MR. SPEAKER: Shrimati Shyama Singh, please address the Chair and not the Members.
...(Interruptions)

SHRIMAT|I SHYAMA SINGH : Mr. Speaker, Sir, | want to bring to the notice of this august House the fact that one
month ago, there was a severe carnage in my Parliamentary constituency of Aurangabad. Forty people died in my
Parliamentary constituency of Aurangabad, and the bordering area happens to be Senari. ...(Interruptions) In
Aurangabad, the carnage was caused by these very people from Senari. ...(Interruptions) | personally feel that
these people were responsible for creating the carnage in my Parliamentary constituency of Aurangabad.
...(Interruptions)

it 7S (=81 (MEYR) @ 8 WROR ¥ Ta[E GAT 9 8| §HH SiE B Al Sad g e & et fer aver #18€) ( =aum)
M HEIGY : 317 §3 WIEY Wit

...(Interruptions)
MR. SPEAKER: Nothing will go on record except what Shrimati Shyama Singh says.

(Interruptions)™




* Not Recorded
...(Interruptions)
FH Ay A 38 S |
MR. SPEAKER: Shri Prabhunath Singh, please take your seat.
...(Interruptions)

MR. SPEAKER: Please take your seat. Shri Raghunath Jha, please take your seat. What is this? Please take your
seat.

...(Interruptions)

MR. SPEAKER: | am on my legs. Please understand. What is this? Shri Raghunath Jah, | will take action against
you.

...(Interruptions)

MR. SPEAKER: Shri Raghunath Jah, | will take action against you. Please take your seat. What is this?
...(Interruptions)

MR. SPEAKER: Madam, is it your constituency issue? Did the incident take place in your constituency?
...(Interruptions)

A HEIgH 9 WS © gaferg ong &9 wmgd| What is this?

MR. SPEAKER: Madam, | am asking you whether this matter relates to your constituency or not.
...(Interruptions)

SHRI PRAMOD MAHAJAN: It is not related to her constituency.

MR. SPEAKER: That is why | am asking her. Madam, Shyama Singh, is it your constituency matter?
...(Interruptions)

MR. SPEAKER: Madam, Shyama Singh, is it your constituency matter?
...(Interruptions)

HeaH HElgd @ fiweR 9, Y TNy ® aR-aR e #) @ €

MR. SPEAKER: Madam, please address the Chair and not the Members.
...(Interruptions)

MR. SPEAKER: What is this?
...(Interruptions)

MR. SPEAKER: This will not go on record.
(Interruptions) *

MR. SPEAKER: Madam, please address the Chair.

...(Interruptions)



MR. SPEAKER: Please go to your seat and address the Chair.
...(Interruptions)

SHRIMAT| SHYAMA SINGH : Mr. Speaker, Sir, | want to bring this to your notice....( Interruptions) Hon. Speaker,
Sir, | am extremely anguished at the thought that how many women have been killed or have been butchered in the
Senari area in my parliamentary constituency. | want to bring to your notice that some time back, there was a
carnage in Aurangabad where 35 people were killed. They were all from the backward community. They were
butchered mercilessly by the same Ranavir Sena which is responsible for the carnage in Aurangabad. Today, in a
terrible manner, they retaliated in Senari area of Aurangabad. ...(Interruptions) They were the ones who started the
carnage in Aurangabad. Today, they had to face them in Senari. They are talking about...( Interruptions) 1 am
extremely anguished...(Interruptions) Just because the women were unable to run, they had to face death. This is a
very sad reflection on our society. | condemn the goings on in Senari. | have my sympathy for the women over
there. But if the carnage is continued like this, no one can hold one single party responsible. There should be no
caste or class when it comes to people who without any fault of theirs are hammered or killed.

* Not Recorded

...(Interruptions)
MR. SPEAKER: Now the Minister. Please let the Minister speak. Madam, please take your seat.
...(Interruptions)
MR. SPEAKER: Those words will not form part of the record.
(Interruptions) *
MR. SPEAKER: This is too much. What is this?
(Interruptions)
MR. SPEAKER: Those words will not form part of the record. Now, the Minister.
(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions) *
Mr. . SPEAKER: Why do you not allow the Minister to speak?
...(Interruptions)
MR. SPEAKER: They are not forming part of the record. Nothing is going on record.
...(Interruptions)
MR. SPEAKER: Those words have already been expunged from the records.
Now the Minister.
(Interruptions)

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Several people have been killed in West Bengal.
We have every right to speak.

...(Interruptions)




* Not Recorded

MR. SPEAKER: Please understand that everybody is raising State matter in the House. What can we do?
...(Interruptions)
MR. SPEAKER: Everybody is raising State matter only.
&€ ( Zaur)
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MR. SPEAKER: Nothing will go on record except what the hon. Minister of Parliamentary Affairs is saying.

(Interruptions) *

i uHiE HErS @ 3 frceay ITH Hag 1 HY W &7 T8 DS Jileldal acl @& & w17
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MR. SPEAKER: This will not go on record.

(Interruptions) *

* Not Recorded

SHRI MADHAVRAQO SCINDIA : Is the hon. Minister of Parliamentary Affairs making a comment on behalf of all the
Members sitting on the Treasury Benches or whether he is clarifying a parliamentary procedure? If he is trying to
clarify the situation, then Shrimati Shyama Singh must be given an opportunity also. She should be heard in silence
like we have heard him with silence. Then only we will allow the hon. Minister of Parliamentary Affairs to speak.

...(Interruptions)
SHRI PRAMOD MAHAJAN: You do not allow me. ...(Interruptions)
SHRI MADHAVRAQO SCINDIA : Mr. Minister, you please ensure that she is heard in silence also. ...(Interruptions)
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SHRI TARIT BARAN TOPDAR : Sir, you allow everybody to speak. ...(Interruptions)
MR. SPEAKER: | have allowed Shri Somnath Chatterjee.

...(Interruptions)
SHRI ANIL BASU : Sir, you are the custodian of the House. ...(Interruptions)
SHRI TARIT BARAN TOPDAR :(Interruptions) *

MR. SPEAKER: Mr. Parliamentary Affairs Minister, please control your Members also. | am requesting the Leaders
also to control their Members; otherwise it is very difficult to run the House.

...(Interruptions)
SHRI SUDIP BANDYOPADHYAY : Kindly allow me to speak. ...(Interruptions)
Sir, he is saying that Speaker is not a god. He is accusing the Chair...(Interruptions)
SHRI TARIT BARAN TOPDAR &€, (Interruptions)*

SHRI SUDIP BANDYOPADHYAY (CALCUTTA NORTH EST): It should be expunged from the record,
Sir....(Interruptions)

MR. SPEAKER: | am requesting the leaders also to control their Members. Please help the Chair to control the
House.

...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Sir, he is accusing the parliamentary democracy system. He is accusing the
Chair. They are ruining the parliamentary democracy system. Where is the honour of the Chair,
Sir?...(Interruptions)

MR. SPEAKER: If there is anything against the Chair, it is very improper. Please understand that. You are all senior
Members. Making remarks against the Chair is too much. Now Shri Somnath Chatterjee.

* Expunged as ordered by the Chair.

DR. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, any aspersion on the Chair should be expunged from the
record.

MR. SPEAKER: Yes, definitely.

SHRI SOMNATH CHATTERJEE (BOLPUR): Certainly, Sir, we are committed to maintaining proper traditions. So
far as the Chair is concerned, you know our respect for the Chair and we are committed to that. But the only thing |
say is about what is happening here. We have been raising questions as to how far State issues can be raised and
in certain matters whether they can be raised or not. Something has to be done and some norms have to be laid
down. If such incidents take place that some Members feel that

they have to be raised here, then let it be done in a manner that some effective action may be taken. Bit it has to be
consistent for everybody. Therefore, some norms after discussion with every side should be laid down by you, Sir.
There are feelings nowadays that politics has, unfortunately, permeated every part of our system, whether we like it
or not. Therefore, on every issue, the partisan politics is there. | am not absolving anybody or absolving myself, or



particularly accusing anybody, but what | am requesting is that if the Treasury Benches, particularly the hon.
Ministers here, make selective responses, then it creates problems....(Interruptions)

MR. SPEAKER: Please take your seats. What is this? Hon. Members, if you do not have any patience, you can
leave the House. Please do not disturb the House.

SHRI SOMNATH CHATTERJEE: Sir, | have no doubt that the hon. Minister can put forth his views very stridently,
as he is doing. But | am told that there is a judicial inquiry which has been directed on the incident which has been
mentioned, and on that, comments have been made by the Central Minister. Therefore, Sir, he should not make
comments on that in the name of...(Interruptions)

MR. SPEAKER: Shri Arun Kumar, please take your seat. | have not allowed you.
...(Interruptions)
MR. SPEAKER: Please take your seat.
...(Interruptions)
MR. SPEAKER: Please take your seat. If you want to raise anything, you can raise it only after him, not now.
...(Interruptions)
MR. SPEAKER: This will not go on record.
(Interruptions) *

SHRI SOMNATH CHATTERJEE : Sir, first of all, as | have submitted very humbly to you and to every section of the
House, if every State issue is to be raised, then the whole day we can go on. There is no dearth of issues in
different States, whether ruled by their party or ruled by other parties. If that is the reason, then let us go on with
this. If the Treasury Benches want it, let it go on like this. | was trying to suggest that it is a matter of great agony
that from morning till now, really half-an-hour hour has elapsed and the same issue has been going on. These are
all State mattersa€,. Interruptions)

MR. SPEAKER: Nothing should go on record except what Shri Somnath Chatterjee is saying.

(Interruptions)*

SHRI SOMNATH CHATTERJEE (BOLPUR): Therefore, Sir, | am saying that lay down some norms. These
selective responses should not be therea€. (Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, Is it fair? In his State &€| (/Interruptions)

MR. SPEAKER : Shri Kharabela Swain, this is too much. When the senior Member is speaking, why are you
unnecessarily disturbing?

...(Interruptions)
SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): Sir, | should be allowed to speak. ...(Interruptions)
MR. SPEAKER : Shri Somnath Chatterjee to speak.

* Not Recorded

SHRI SOMNATH CHATTERJEE : Sir, this is the highest body of the country. | just wanted to tell that
...(Interruptions)

MR. SPEAKER : Please take your seat. What is this? There is some limit.
...(Interruptions)

SHRI SOMNATH CHATTERJEE: Sir, there are so many important issues which we wish to discuss. | am sure the



Government has so many other important issues. If everybody ...(Interruptions) It will become so. The ruling Party
Members should find a way. ...(Interruptions)

MR. SPEAKER : Shri Prabhunath Singh, there is a Minister of Parliamentary Affairs to reply from the Treasury
Benches and you need not interrupt.

...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, the ruling Party Members are unrestrained. ...(Interruptions) | am trying to
suggest that we should do something as to how to conduct the proceedings of the House. ...(Interruptions)

=t W (8T oeue HeEIgy, [ed & 99y Y 1 W1 ©| I§ 9 A @ o7 a€| ( @)
MR. SPEAKER : Shri Prabhunath Singh, your behaviour is too much.

SHRI SOMNATH CHATTERJEE : Sir, let them carry on. It is their responsibility to carry on with the House. Let
themdo it. ...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Sir, you told me that | will be allowed after Shri Somnath Chatterjee.
...(Interruptions)
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MR. SPEAKER : You first take your seat. How can you speak without the permission of the Chair?
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MR. SPEAKER : If the Members behave like this, it is very difficult to conduct the House.
...(Interruptions)

SHRI PRAMOD MAHAJAN: Sir, it is true that many a time State subjects are raised in the House. As rightly said by
Shri Somnath Chatterjee, one cannot blame only one political party for that. At one time or the other, a section of
the House always raises this issue. | would request you to decide some guidelines - either in the Business Advisory
Committee or by calling a meeting of the Leaders — as to which should be discussed and which should not be
discussed. If the guidelines are decided, then | promise you that from the Treasury Benches we will abide by these
guidelines and we have no problem to abide them if the House agrees.

Secondly, as far as the allegation that | respond selectively is concerned, | totally deny it. | am the most reluctant
person to respond. But the hon. Members never finish the subject, any subject, unless | respond to it. You cannot
go from one subject to another unless | respond to it = whether it is the coconut growers' problem or the sugarcane
problem or a serious problem like this. So, when | intervene, | only intervene to see that a subject is shifted from 'A’
to 'B". If | keep quiet, then one subject will be discussed and Members will never stop the speeches. That is why |
react. | do not react selectively. ...(Interruptions)



Sir, lastly, | did not make any comment on the judicial probe which is going on in this incident. ...(/nterruptions) But,
at the same time, | do not think that saying that what happened in Jehanabad is a crime against humanity is wrong
in that. | repeat it and | have not done any crime in that. ...(/nterruptions)

SHRIMAT| SHYAMA SINGH (AURANGABAD, BIHAR): Sir, | want a chance to speak. ...(Interruptions)
MR. SPEAKER : Madam, that is over.
...(Interruptions)
MR. SPEAKER : Hon. Members, please take your seat.
SHRIMATI SHYAMA SINGH : Sir, please give me a chance. ...(Interruptions)

MR. SPEAKER : Shri Dasmunsi to speak now.



